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1. Tha Dirsctor, Indién Instxtute of‘Chemical ' . N %
Tachnology (IICT), Uppel Raad, Hyderabad-?.

2, Dr,AV.Rama Rao. Diractcr. IICT Uppal Road,
Hyder abad=500 007.
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3. Dr.R.U.Chaudhar*
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'(Dfder par Hon'blg Shri B;Rangaraﬁan, Member (R) ). : SR
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" Heard“Sti Venkata Narasimha Serma, foz Sri B.Ussrabhadra =
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Rao, counsal for the rpp;icant and Sri C.B.Desai, standing counsel

for thé Re spondents.
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2, When the GAIu?s taken up for consideringtihe office note, ~ 7
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the counsel for the applicant submits that he is withdrawing this !
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0.A. UHence the 0.A.!is dismissed as withdrawn. No order as to
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Dated: 13th October, 1997,
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Copy to:

T« The Director, Indian Institute of Chemical Technalogy,
(11CT), Uppal Road, Hyderabad,

2. One copy to Mr,B.Veerabhadra Rao,Advoecate,CAT,Hyderabad,

'3, fne copy tofr.C.B.Desai,RkSC for eilways, CAT,HydeRabed,
4. One copy to D.R(A),CAT, Hyderabad, '

5. One duplicate copy,
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